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(c) if so, the details thereof; 

(d) the steps Government propose to 
take in this regard; and 

(e) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN AFFAIRS AN- 
DEMPLOYMENT (DEPTT. OF 
URBAN 
EMPLOYMENT AND POVERTY AL- 
LEVIATION) (SHRI S.S. AHLUWAL- 
LIA): (a) As informed by the Govern- 
ment of Uttar Pradesh, Kamla Nehru 
Nagar (Khurram Nagar) Lucknow is an 
unauthorised colony and residents are not 
paying any developmental charges to the 
concerned State Government department 
and therefore, there is no proper provi- 
sion of cither water supply, sewerage or 
roads in this colony. 

(b) and (c) No survey has been con- 
ducted; 

(d) and (e) There are 200 such unau- 
thorised colonies in Lucknow and all are 
facing similar problems as Kamla Nehru 
Nagar. The State Government is making 
efforts to provide basic amenities for the 
residents depending upon its financial 
resources. 

Aeroplane operating without licence 

740. SHRI SANATAN BISI: Will the 
Minister of CIVIL AVIATION AND 
TOURISM be pleased to state: 

(a) whether it is a fact that the 
Government of Orissa is operating an 
aeroplane without obtaining valid licence; 
and 

(b) if so, what are the details thereof? 

THE MINISTER OF CIVIL AVIA- 
TION AND TOURISM (SHRI 
GHULAM NABI AZAD): (a) and (b) 
The Government of Orissa owns four 
aircraft. One aircraft is unserviceable 
since 1978. The remaining three aircraft 
have valid certificates of airworthiness. 

School Facilities in Garhwal 

741. SHRIMATI MALTI SHARMA: 
Will the PRIME MINISTER be pleased 
to state: 

(a) whether Government are aware 
that the villages in the hill region of Uttar 
Pradesh do not have proper school 
facilities; 

(b) whether any action has been 
initiated on the instructions issued by the 
former Chief Minister of Uttar Pradesh 
to upgrade the schools in Pauri Garhwal 
region; 

(c) if so, the details thereof; and 

(d) if not, by when the upgradation of 
the schools is likely to be done? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HUMAN RESOURCE 
DEVELOPMENT        (DEPTT. OF 
EDUCATION) (DR. KRUPASINDHU 
BHOI): (a) School education is Primarily 
the concern of the respective State 
Government/Union Territory 
Administrations. The establishment of 
schools in a particular area/region is 
decided by the concerned Statc/U.T. 
Governments as a part of its overall 
educational planning and as per the local 
needs and availability of its resources. 

(b) to (d) The information is being 
collected and will be laid on the Table of 
the Sabha. 
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